
CENThAL ADM ISTFAT DiE TRIBUNAL 

BPN GALORE BENCH 

Seconrl. Floor, 
Commercial Complcx, 
Indirenaçjar, 
M\GALORE - 560 030. 

Dated: 7APR99S 
968 of 1995. 

APPLATI NO. 

APPLiCANTS: Sri.Vaijinath 

v/s. 

RESPQWENTS: The Sub-Divisional Engineer, 
Telephone Deptt.Bidar and others. 

To 

1, 	 Srj..Kashinath Rac Patil,dvocate, 
No.13,First Main Road,Gandhinager, 

Bang2lore-560 009. 

Subject:-' F.rwarding copies of the Orders pssed by the 	• 
Central Administra.tiY TMbunal,Bangalore3S. 

- 	- 

Picase finn enclosed hor*with 	copy of the Ordr/ 	- 

Sty rrdi/Iti rim Order, passed by this Tribunal in theabove 
.'•-.. 	.: 	 03O1995. 
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CENTRAL AMTh ISTRAT WE TRIBUNAL 
BPiN GAL ORE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BNGALORE_ 560 0311. 

Pate6JuN5 
A.PPL1CATIcN NO. 	 968 of 1995. 

APPLICANT:Vai5 math 

v/s. 

RESPO\DENTS:Th9$ ub.-Div1ion8l Enqiner, 
Telephones Dept.,Bidar and others., 	- 

To 

1. 	Sr.i.Kashinath Rao Patil,Advocate., 
No.18, First Main Road,Gandhinagar, 

Banqalore-560 009. 

.2, 

 

 
 

The Sub-Divisional Enolneer,Teteohones Denartt. 
Bjdar. 

The Chief General Manaaer,Tlecom T)istric+, 
Karnataka Circle,Banqalor.540 00.. 	- 

Secretary,Ministry, 	of 'ommunicatirns, 
Sanchar Bhavan,New Delht-110001. 

The Telecom District Enqineer,Bidar. 

Subject:— F.rwarding copies of the Orders passed by the 
Central Administrative Tribunal,Bangalore_3, 

—"—Xxx--- 

Please find enclosed hrwith a copy of the Ord,r/ 

Stay flrder/Intcrim Order, passeà by this Tribunalin the above 

mentioned, application(s) on 12-06-1995. 
Calk- 

PLJTY REGISTRAR 
JUDICIAL BRPNCHES. 
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. 	 In the Central Administrative . Tribunal 
V 	

Bangalore Bench. 
Bangalore 

Date 
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12.6.1995 

ORDERS ON M.A. No.258/95 for resto-
ration: 

Heard Shri Mohammed Bakshi, 

learned counsel for the applicant. 

Application restored. 

Heard the counsel for. adzni-

ssion. We see no good reasons 

to admit this application. Herein 

the applicant complains of non-

entertaining of his claim for 

casual work. It is seen that 

the applicant haorked for 240 

V 	 days but we nte that for 7 its 
long years he remained without 

/ 

any trace. Under the circumstances 
ffj(1 	 he complains futilely in not being 
( 

reinstated •to the original, post. 
Tt 

It could not be done and has been 
)41 

rightly rejected. . Application 
M.O4./ 
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